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SCHEDULE II 

FORM B 

PUBLIC ANNOUNCEMENT 

(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process)                                                Regulations, 2016) 

FOR THE ATTENTION OF THE STAKEHOLDERS OF BHAGWAN MOTORS PVT. LTD. 

(CIN-U51109MP2004PTC016793) 

1. Name of Corporate Debtor Bhagwan Motors Pvt. Ltd. 

2. Date of incorporation of Corporate Debtor 28/07/2004 

3. Authority under which Corporate Debtor is 

incorporated/Registered 

Register of Companies-Gwalior 

4. Corporate Identity No./Limited Liability 

Identification No. of Corporate Debtor 

U51109MP2004PTC016793 

5. Address of the registered office and principal 

office (if any) of Corporate Debtor 

101/F, Sector-1 Industrial Area, Rd - II Pithampur 

MP 454775 

6. Date of closure of Insolvency Resolution 

Process 

03/09/2023 

7. Liquidation commencement date of Corporate 

Debtor 

Hon’ble NCLT passed the Liquidation order on 

01/09/2023, the said order was received on 

03/09/2023. 

8. Name and registration number of the Insolvency 

Professional acting as Liquidator 

Mr. Amit Chopra 

Reg. No. IBBI/IPA-001/IP-P00939/2017-2018/11543 

9. Address and e-mail of the Liquidator, as 

registered with the Board 

Address: BCP Jain And Co. E-2/33 Arera Colony, 

Bhopal, Madhya Pradesh, 462016 

E-mail: amit.chopra.ca@gmail.com 

10. Address and e-mail to be used for 

correspondence with the Liquidator 

Address: BCP Jain And Co. E-2/33 Arera Colony, 

Bhopal, Madhya Pradesh, 462016 

E-mail: cirp.bmpl@gmail.com 

11. Last date for submission of claims 03/10/2023 

 

Notice is hereby given that the National Company Law Tribunal Indore Bench, has ordered the commencement 

of liquidation of M/s Bhagwan Motors Private Limited on 01/09/2023, however, a copy of the said order was 

received on 03/09/2023 

The stakeholders of M/s Bhagwan Motors Private Limited are hereby called upon to submit their claims with 

proof on or before 03/10/2023, to the Liquidator at the address mentioned against item No.10. 

 

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may 

submit the claims with the proof in person, by post or by electronic means. The claim forms for the purpose of 

submission of claims can be downloaded from the website of IBBI (https://ibbi.gov.in/en/home/downloads), 

relevant claim forms are available under Downloads Section of the website [Refer S.No. 3 in the Table – “Forms 

under the Insolvency and Bankruptcy Board of India (Liquidation process) Regulations, 2016”]. 

Submission of false or misleading proof of claims shall attract penalties. 

 
In case a stakeholder does not submit its claims during the liquidation process, the claims submitted by such a 

stakeholder during the corporate insolvency resolution process under the Insolvency and Bankruptcy Board of 

India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016, shall be deemed to be 

submitted under section 38. 
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AMIT CHOPRA  

LIQUIDATOR 

 M/S BHAGWAN MOTORS PRIVATE LIMITED 

Reg. No. IBBI/IPA-001/IP-P00939/2017-2018/11543 

Address: BCP Jain And Co. E-2/33 Arera Colony,  

Bhopal, Madhya Pradesh, 462016 

AFA valid till 21/06/2024 

 

Date: 07/09/2023                      

Place: Bhopal                  
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The forest department au-
thorities have denied the 
rumors that the stone pelt-
ing on the BJP's 'Jan 
Aashirwad Yatra' in 
Neemuch district on Tues-
day was over alleged land 
acquisition being done by 
the department.  

After the attack there was 
a buzz that the demonstra-
tors were allegedly protest-
ing the forest department 
proposed land acquisition 
drive to develop Gandhi 
Sagar Sanctuary in view of  
the possible translocation 
of  cheetahs there. The for-
est officials of  Mandsaur 
and Neemuch told Free 
Press that there is no land 
acquisition drive underway 
and the protest has nothing 
to do with the Gandhi Sagar 
Sanctuary. The protest was 
staged over some political 
issue, they added. Mand-
saur district forest officer, 
Sanjay Raykhere said there 
was only one Karanpura 
village inside the sanctuary 
and it has already been va-
cated. The villagers were 
shifted after being duly 
compensated. As far as 
protest by villagers on 
Tuesday night is concerned 
it has no link with the Sanc-
tuary, rather it had political 
hues, said the officer, 
adding, “if  the villagers had 
any issue regarding the 
sanctuary then they would 
have approached us.”

Around 80% fencing work of Gandhi 
Sagar Sanctuary completed 

Gandhi Sagar Wildlife Sanctuary is being developed as the next 
home for the Cheetah translocation project. The sanctuary is 

located on the northern boundary of Mandsaur and Neemuch 
districts. Mandsaur district forest officer, Sanjay Raykhere told Free 
Press that 80 per cent fencing work is over. The prey base is being 
also increased and for the same, 266 Cheetals have been brought 
from other places including Narsinghgarh and Kanha. The target is 
to increase the Cheetal population to 700 to 800, he added. 
Gandhi Sagar Sanctuary has also approached Van Vihar National 
Park for cheetals. Van Vihar director Padmapriya Balakrishnan told 
Free Press that a request has been made by Gandhi Sagar 
sanctuary for Cheetal’s but in monsoon, it is impossible to catch 
them and this will be done after rain recedes.  

Neemuch incident was not over 
land acquisition: Forest officials

CM, VIJAYVARGIYA, NATH 
SWING INTO ACTION 

PEOPLE WITH CONGRESS 
LINKS PELTED STONES AT 

YATRA: MISHRA 
OUR STAFF REPORTER 

city.bhopal@fpj.co.in 
 

The ruling party and the opposition have 
blamed each other for the incident in 
which stones were thrown at Jan Aashir-
wad Yatra in Neemuch.  

Chief  Minister Shivraj Singh Chouhan, 
national general secretary of  the BJP 
Kailash Vijayavargiya and others targeted 
the Congress for the incident.  

Chouhan said the Congress was worried 
because of  the response the Jan Aashir-
wad Yatras were getting everywhere. 
MPCC president Kamal Nath talking 
about stones earlier raises doubts, he said. 
An inquiry into the incident has been or-
dered and that the Congress should not 
have involved in such an act, he said. Ac-
cording to Vijayvargiya, behind the inci-
dent, there may be a conspiracy to kill 
some people, because the attackers were 
raising the slogan – “Jai, Jai Kamal 
Nath.”  

Home minister Narottam Mishra said 
an FIR had been registered against 
Khema Gurjar and seven others in con-
nection with the incident. 

The identified attackers have links with 
the Congress, Mishra said. 

On the other hand, Nath said the attack 
on Jan Ashirwad Yatra indicated people’s 
anger at the government. 

It is an example of  people’s no-confi-
dence in the BJP government which is 
putting impractical burden of  cheetah 
project on the residents of  this region, 
Nath said. 

The project has adverse affect on the 
farmers and the villagers, since there is 
no place for grazing animals, he said, 
adding that if  the Congress forms the next 
government, the party will work for farm-
ers’ welfare. 

After the incident, the administration 
has beefed up the security for Jan Aashir-
wad Yatras. 

The police headquarters has told the ad-
ministration of  each district, through 
which the Yatra is passing to deploy ade-
quate policemen on the route, so that 
there may not be any violence.

LEADERS TARGETING EACH OTHER 
FOR STONE ATTACK ON YATRA

Bhopal: A case has been registered by police in Chhatarpur 
district where a brother and sister were brutally beaten by the 
locals, mistaking them for lovers. The incident took place on 
Raksha Bandhan (August 31). The boy identified as Atul 
Chaudhary, along with his sister, went to the police station and 
lodged a complaint under  the provisions of IPC and SC/ST Act. 
Victim Atul Chowdhary and the girl were standing at a chaat-
tikiya shop near temple located on Satai Road. They were 
assaulted there by the accused, on which the police have 
registered a case, police said. The video of incident has gone 
viral on social media with many claiming that accused belonged 
to right-wing Hindu organisation Bajrang Dal. The 
superintendent of police Amit Sanghi said there was no 
concrete evidence to prove that accused had any link with 
Bajrang Dal and complaint filed with police had no mention of 
their association with any organisation.  

SIBLINGS MISTAKEN FOR LOVERS 
THRASHED BY LOCALS IN CHHATARPUR 
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Krishna Janmashtami was 
celebrated by Pragya Girls 
School at their campus. The 
programme began with the 
Aarti ‘Kunjbihari ki Girid-
har Krishna Murari’ dedi-
cated to Lord Krishna. Lit-
tle students presented a 
beautiful dance depicting 
the birth of  Krishna. Girls 
were dressed as Radha and 
their dance created a differ-
ent atmosphere. 

The students performed 
lezim dance to reach the 
premises, where the dahi 
handi programme was or-
ganised. The ‘dahi handi’ 
was the centre of  attrac-
tion. 

The students made a 

planned pyramid and then 
Kanhaiya standing at the 
top of  the pyramid broke 
the pot filled with Dahi and 
Mishri. The slogan ‘Nand 
Ghar Anand Bhayo Jai 
Kanhaiya Lal Ki’ was 
raised in between and chil-
dren standing in the gallery 
were showering flowers on 
the winners of  dahi handi 
competition. 

The combination of  rever-
ence and faith in the eyes of  
little children was soothing 
to eyes. On this occasion, 
Principal in-charge Rashi 
Shah sent Krishna Jan-
mashtami greetings to the 
students and said that we 
have a lot to learn from his 
life, Krishna is ideal in every 
form. At last prasad was dis-
tributed to the children. 

OUR STAFF REPORTER 
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The Choithram College or-
ganised an admission cere-
mony for all newly admit-
ted students on the occa-
sion of  Teacher’s Day, 
along with cultural presen-
tations and oath taking 
ceremony. 

Dr. Vasundhara Kalewar, 
ophthalmologist and educa-
tionist was present as the 
chief  guest of  the pro-
gramme. The speech of  ex-
ecutive trustee Ashwini 
Verma inspired everyone to 

do good work continuously. 
Principal of  Optometry, Dr 
Milind Rokade gave the 
welcome speech. 

All the teachers and stu-
dents, along with Rajwani 
were present at the event. 
On the occasion, college 
Principal Rita Jain admin-
istered the oath to all the 
students and made them 
aware about the rules and 
regulations of  the college. 
The event was conducted 
by Aarti Verma and 
Jayshree Pathak. Gratitude 
was done by Assistant Pro-
fessor Kapil Tare.

Admission ceremony  
held at Choithram College 

Krishna Janmotsav held 
at Pragya Girls School
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New Digamber Public School 
conducted an awareness pro-
gramme on cyber safety at its 
campus on Tuesday. The stu-
dents of  Classes IX-XII were 
the audience for this enlight-
ening session. Additional 
DCP crime branch Rajesh 
Dandotiya took the session. 

As internet crimes are 
growing at a fast pace, Dan-
dotiya explained to the stu-
dents about the cases and 
told them about certain 
rules and regulations to be 
kept in mind while using so-
cial media - like not to dis-
close their financial and so-

cial status and to avoid mak-
ing friends on social media. 
He also specified that phish-
ing and mocking someone 
on social media are punish-
able crimes.  

The police can easily 
trace people who create 
fake IDs and indulge in 
such crimes. Dandotiya 
warned the students to be 
extra vigilant while 
making friends on social 
media. The session ended 
when Dandotiya shared his 
personal number and invit-
ed students to share their 
problems. Principal Win-
ston Gomez presented the 
memento as a token of  ap-
preciation and gratitude. 

Cyber safety 
session held at NDPS

Attack on BJP's 'Jan Aashirwad Yatra'

Unleashing Potential, 
Igniting Ambition 

Indore : The city of  Indore 
is abuzz with expectation 
as FLO (FICCI Ladies Or-
ganisation), Indore intro-
duces the highly anticipat-
ed SheRises Conclave and 
Expo, to be held on Septem-
ber 15. Under the captivat-
ing theme ‘Unleashing Po-
tential, Igniting Ambition,’ 
the event aims to propel 
women-led businesses and 
entrepreneurs from Mad-
hya Pradesh and beyond 
into the spotlight. The cur-
tain raiser to announce the 
forthcoming conclave was 
done by Shark Tank India’s 
Aman Gupta, celebrated 
for his role in steering boAt 

to success in the wearable 
technology domain. 

The upcoming conclave 
stands as a catalyst for 
growth, offering fertile 
ground to scale existing 
businesses or initiate new 
ventures. It transcends the 
boundaries of  a network-
ing event, morphing into a 
comprehensive avenue for 
acquiring new knowledge, 
accessing untapped mar-
kets and forging connec-
tions. Mamta Bakliwal, 
chairperson of  FLO Indore 
said, ‘It’s a unique ecosys-
tem designed to nurture 
businesses with essential 
growth elements, strategi-
cally aligned with govern-
ment support and MSME 
schemes.  

FLO Indore to hold ‘SheRises’ 
Conclave and Expo 
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